Indiranagar
Bangalore - 560 038
Dated 3+ @ FEB\ng

IA II IN APPLICATION NO (%) 1009 /88 (F)

EEELEEEEE_KEQ Respondent (s)

Smt Theresa Manoharan V/e The Secretary & Commissioner, Dept of

To Communications, New Delhi & 4 Ors

1. Smt Theresa Manoharan 5. Smt T. Krishn8>ﬂurthy
Tele phons Supervisor - a Ramalinoa
Bangalore Telephones 6. Smt Komath gam ngam
Bengalers: - 560 009 7. Shri M.J. Balekrishne

2, Shri M. Raghavendra Achar ‘ (S1 Nos. § to 7 -

Advocate ¢

1074-1075, Banashankari I Stage Teleph Supervisors
Sresnivasanagar II Phase B:n;glg:: Teggphon:s
Bangalore - 560 050 ~ Bangalore - 560 009)

3, The Secretary & Commissicner Shei M. Vasudeva Ra
Department of Communications 8. Ce;trai Gii:.e;tng gounsel \m
Ferllament Street 1 High Court Building
New Delhi - 110 OO0 : Bangalore = 560 001

"4, The General Menager (Telephones)

passed by tBis Tribunal in the above said applicationfe) on

Encl

BANGALORE BENCH
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CENTRAL ADMINISTRATIVE TRIBUNAL

_ Commercial Complex(BDA)

Bangaleore Telephones
K.G. Road
Bangalors = 560 009

¢!Subject H

SENDING COPIES OF ORDER BASSED BY THE BENCH

Please find enclesed herswith a copy of ORDERASHAY AGRTERI DROERX

s As thove

AR YOI
EPUTY REGISTRAR
(JupICIAL)

' 3-2=89 .




Sat Theresa Manohsran
‘M. Rajbavendrs Achar

A No. 1009/ea(r)
v/s
' CDMmu

- - - . B s e e

The Secretary g commissioner, Dept of

nications, New Delhi & 4 Ors

Date Office 'Notes
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Orders of Tribunal’
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KSP/LHAR 3 3.2.89 ; 5
Applicant by Shri M.R.Achar,
Respondents by Shri M.V.Rsao.

ORDERS ON_I.A.11 = APPLICATION FOR
EXTENSION OF TIME,

In this IA, respandents have
sought for extensien of time granted
by this Tribunal on 4-10~1988 for a
reasgnable peried.

Shri Rae urges for grant of
extension of time on the facts and
circumstances stated in the IA,

Shri Achar opposes grant of
extension af time, "

We are satistied that the
facts and circumstances stated in
the 1A justify grant eof reassnable
extension of time., UWe, thar«fore,
allow i IA.II and extend time
till 28-2-1989 fer complying with
the directions made on 4-10-1988,

no cests, N ..
SQ — Sds« {§
vi& CHATRMAN  MEMBER(A)



